FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF BIHAR FIRE BRICKS AND
POTTERIES LTD

RELEVANT PARTICULARS
1. | Name of corporate debtor Bihar Fire Bricks and Potteries Ltd
(Under CIRP)
2. | Date of incorporation of corporate debtor | 20/09/1919
3. | Authority under which corporate debtor | Company Incorporated under the Indian
is incorporated / registered Companies Act, 1913 registered with
Registrar of Companies (RoC), Kolkata.
4. | Corporate Identity No. / Liraited Liability | U26931WB1919PLC003382
IdentifieationNeo. Of corporate debtor
S. | Address of the registered office and | Registered office: 22, Strand Road,
principal office (if any) of corporate | Calcutta W.B., 700 001, West Bengal,
debtor India.
6. | Insolvency commencement date in | 1st May 2024
respect of corporate debtor
7. | Estimated date of closure of insolvency | 28th October 2024
resolution process
8. | Name and registration number of the | Ritesh R Mahajan
insolvency professional acting as interim | IBBI Registration No. IBBI/IPA0O02 /IP-
resolution professional NOOO48/2017- 18/10132
9. | Address and e-mail of the interim | B-203, Devgiri, Ganeshmala, Sinhgad
resolution professional, as registered | Road, Pune, Maharashtra, 411030
with the Board Email: riteshmahajancs@gmail.com
10. | Address and e-mail to be used for | B-203, Devgiri, Ganeshmala, Sinhgad
correspondence with the interim | Road, Pune, Maharashtra, 411030
resolution professional Email: cirp.bfbpl@gmail.com
11. | Last date for submission of claims 15th May, 2024
12. | Classes of creditors, if any, under clause | Not Applicable
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals | Not Applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
14. (a) Relevant Forms and (a)Web link:

(b) Details of authorized
representatives

are available at:

https:/ /ibbi.gov.in/home/downloads

(b) Not Applicable




Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Bihar Fire Bricks
and Potteries Ltd (Under CIRP) on 1st May, 2024.

The creditors of Bihar Fire Bricks and Potteries Ltd (Under CIRP), are hereby called
upon to submit their claims with proof on or before 15tk May, 2024 to the interim
resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only.
All other creditors may submit the claims with proof in person, by post or by
electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall
indicate its choice of authorised representative from among the three insolvency
professionals listed against entry No. 13 to act as authorised representative of the
class in Form CA. [Not Applicable]

Submission of false or misleading proofs of claim shall attract penalties.

X/ 18BINPA-002/

- IP-N0O0048/
2017-2018/

Ritesh R Mahajan

Interim Resolution Professional

IBBI/IPAOO2 /IP-NOOO48/2017- 18/10132

For Bihar Fire Bricks and Potteries Ltd (Under CIRP)

Date: - 3rd May, 2024
Place: - Pune
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Coal India
profit rises
26% in Qb

ARUNIMA BHARADWAJ
New Delhi, May 2

STATE-OWNED COAL INDIA
on Thursday reported a 26%
rise in its consolidated net
profit in the last quarter of the
financial year 2023-24 at
X8,640.45 crore compared
with %6,869.46 crore in
Q4FY23.0nasequential basis,
however, the net profit fell by
15% from ¥10,154.68 crore.

The company’s revenue
from operations fell marginally
by 2% to ¥37,410.39 crore
against¥38,152.34 croreinthe
same period the previous fiscal.
Total income too declined by
2% onyearto39,654.50 crore.
Total expenses during the quar-
ter stood at ¥28,298 crore,
falling 8% onyear.

The country’s largest coal
production and mining com-
pany produced 241.75 million
tonnes (mt) of coal in the quar-
ter under review, up 7.8% from
224.16 mtin Q4FY23.0ff-take
of coal also increased to 201.66
mt from 186.87 mt during the
same period of FY23, the com-
pany said in an exchange filing.

The company’s board of
directors have recommended
payment of final dividend for
the financial year 2023-24 X5
per share with a face value of
X10. Under its Fuel Supply
Agreements, Coal India sold
175.94 mt of coal worth
327,016.76 crore, while sales
under e-auction stood at 22.57
mtat5,743.83 crore.

The overall net sales from
raw coal was at ¥32,760.6
crore with the average realisa-
tion per tonne of ¥1,650.31.
The total sales from washed
coal came in at ¥1,077.45
crore with the average realisa-
tionat<7,302.77.

16 COMPANIES

CHANCES OF MAJOR SIM CONSOLIDATION RULED OUT

Tariff hike may not impact
Airtel, Jio subscriber base

JATIN GROVER
New Delhi, May 2

A TELECOM TARIFF hike of
around 20-25%, which is
expected to come after the par-
liamentary elections, may not
lead to subscriber loss for the
operators like Bharti Airtel and
Jio, as chances of a major SIM
card consolidation is ruled out.

According to analysts, this
canbeattributed totworeasons.
First, the increase in headline
tariff hike will come after a gap
of three years,and the users are
expected to absorb it in the
absence of anyalternatives.Sec-
ond, operatorslikeJioand Airtel
now have users at mid-to-high
end,who will be in a position to
absorb the potential hike.

SIM card consolidation
refers to reduction in connec-
tions by consumers owing to
issues such as affordability of
tariffs. Analysts, however, did
not rule out downtrading of
users from highertariff packsto
lower tariff packs.

“In the past when we wit-
nessed tariff hikes,wedidn’t see
all three telcos benefit equally.
Basisthe qualityof the userbase,
we saw some SIM consolidation,
downtrading by a few users,”
said BofA Securities in a note
on Thursday.

It added that “going ahead,
we don’t see any material SIM
consolidation on the back of a
potential tariff hike”.

Going by the tariff hike of
2019, post six months of its
implementation Airtel's sub-
scriber base was down 1%.
Besides, Vodafone Idea's base

was down 7%. Jio, however, -

gained subscribers as its tariff

STRONG SIGNAL

B A telecom tariff hike of around 20-25%
is expected to come after the elections

M This comes after a gap of three years
and users are expected to absorb it in
the absence of any alternatives

B Telcos like Jio and Airtel now have
users at mid-to-high end, who will be in
a position to absorb the potential hike

B SIM consolidation refers to reduction
in connections by consumers owing to
issues such as affordability of tariffs

m Going by the tariff hike of 2019, post six months of its implementation
Airtel's subscriber base was down 1%; besides, Vodafone Idea's base
declined by 7%, but Reliance Jio gained subscribers on lower tariff hike

hikewasless comparativelyand
it had higher end users and no
2G subscribers.

In 2021, after six months of
tariff hikes, Airtel subscribers
base was up 1% as it had less
price sensitive users, whereas
Jio's subscribers base was flat,
analysis by BofA Securities
showed.

In 2019, the average tariff
hike was 20-45%, whereas in
2021 the hikewas 20-25%.

Thebrokeragealsoupgraded
Vodafone Idea to neutral from
underperform on the basis of
upcoming tariff hike and suc-
cessful fundraise.

Post the upcoming tariff
hikes after general elections,
analystsdoexpectanothersim-
ilarhikein FY27.

"Given that 5G is being

offered forfree,ARPUs have lim-
ited room to expand without
tariff hikes," said analysts at Jef-
feries.

In the absence of tariff hike,
Jio’s Arpu at ¥182 has been flat
sequentially for the last two
quarters.Besides,the company's
return on capital employed
(ROCE) deteriorated further to
sub-6% levels due to higher
investments and absence of 5G
monetisation and tariff hikes.

According to ITFL Securities,
tariff hikeswould help Jio shore
upitsreturnratiosintherun-up
tothelikely IPO of Jio Platforms
in2025.

"We raise our ARPU esti-
mates by 1-2% and expect
ARPUstoriseat 9% CAGR (com-
pound annual growth rate) over
FY24-27 to Rs 235 (for Jio) by

FY27,"Jefferies said.

Airtel, on the other hand,
expected to see its average rev-
enue per user (Arpu) growing
38% to X286 in the next three
years,analystssaid. The telecom
operator’s Arpu at the end of
October-December quarterwas
Rs208.

According to Antique Stock
Broking, the upcoming tariff
hikewillincreaseAirtel’sArpuby
X 55,and 2G to 4G migration
will contributeanother310,and
customerupgradation to higher
data plan as well as prepaid to
postpaid conversion will con-
tribute about Rs 14 to Airtel’s
Arpu.“We expect Bharti’s sub-
scriber base to grow at 2% per
annumagainstindustrygrowth
of 1%,” Antique Stock Broking
said inarecent note.

~IT

CHEMICALS

J.G.Chemicals Limited
Acheante Infindly i 5, Unil Mo 1517, Sineel Mo 18
Br Block, Sectar -, Salt Leka Cily, Kalkats — 700 081, India.
Phome: +81 33 4815 0100 Emai: csi@igchem.com | Wabc www jgchem.com
CIM: L2 00WB 200 PLCEGA3E]
HOTICE
Pursuant o Reguiatons 28 anrd 47 of the SEBI (Listng Obigatons and Desclisuns Regurements)
Regulations, 2015, natice is hareby grean thal the meating of the Beard of Directors of e Company will
bz hedd an Wednesday, Gath May. 2024, inter gz, ta corsidar and approwa:the Budited Slendaione and
Corcobdated Firancial 3talements forthe Francsal Yearended 315l March, 2024
For J.G.Chemicals Limited
Sdl-
Place: Kothata Swali Poddar
Duabe: §2,05.2024 Company Sacraleny & Complience Officar
The said nodes jsala o made avail bl to Company's wensie- was gehen com and onwebsites of Stock
Exchianges ol wiw, D@ com and wiw, nse-ncdia. com

b
BSE"™

BSE Limited

28th Hoor, B, J, Towars, Dalal Strest, Miembal — 400 (01
Tel Mo 23321233 7 34 Fax Mo 22721003 « waw bseindia com
CIN Moo LET120MHZ005PLC1 55188

NOTICE
Maotice is heraby given that the following Trading Members of BSE Limited hawve
requested for the surrender of its trading membership of the Exchange:

5r. | Mame of the Trading Membaer SEBI Regn. No. | Closure of
Mo, business w.e.f.

1 | Preferred Securities Puit. Lid INZOM244033 2R/03/2024

Ihe constituents of the abovementioned Trading Members are hereby advised to
ledge complaints, if any, within one maonth of the date of this notification for the
purpose of processing the surrender application submitted to BSE. However,
constituents are requested to note that complaints, if any, which are not filed
within thie aforesaid timeframe, may be filed against the abovementioned Trading
Members within the stipulated timeframe prescribed by SEBI from time to time.
The complaints filed against the abovementicned Trading Membears will be dealtin
accordance with the Rules, Byelaws, Begulations and notlces of the Exchange and
circulars issued by SEBI from time to time,

The constituents can file complaints against the abovementioned Trading
Members at the nearest Reglonal Investor Service Centre of BSE in the prescribed
complaint form or submit their complaints along with necessary documents on
emailid = disftbseindia.com

Far further details relating to the complaint form, filing of eComplaint, etc. please
wisit https:/www. bseindia.comy/staticfinvestors/cac_tm.aspx

For BSE Limited

-
General Managar
Membership Operations &
Membership Compliance

Place: Mumbai
Date : May 03, 2024

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

{Under Regulation 364 (1) of the Insolvency and Bankrupicy Boand of India
insolvency Resolution Process for Corporate Persons) Regulations, 2016
. RELEVANT PARTICULARS
1.| Mame of the Corporate Debtor | Arjun Industries Limited
along with PAN/CIN/LLP No. CHH: UTARS0LT35PLONGAETS | PAM: ARACABRISC
2 | Address of the registered offica | Registered Address - C-3/5368, Vasant Kurs
Mew Dalkd - 110370
Unit Address ; Fiaf Mo, SP3-11(B1) & BP3-11(82),
_ | Khushkhera, Brhiwadi, Rajasfhan
URL aof website |MNA
4. | Details of place where majority Khushkhara, Bhiwadi, Rajasthan
| of fixed assets are localed |
Installed capacity of madin P&
products! services
& | Cuantily & value of main producls!
| SBMICES s_nlu in last I_inqnn::_gl year |
i _Num‘.':-e-f of employess’ workmen _Ernp]uyiaes - Hi! | Warkers - Mil
& | Furlhear defails inchiding last availadle | Can be obtained by sending an email 1o
fnancial statemants (with schedules) | cirp.arjuni@rediffmail.com /

af twa yaars, lists of crediloes, relevant | bajaj vikram@gmail.com
deles lor subsequent avents of [he

| process are avalatie at
9. | Elgibdity for resolution apphcants
| under section 252)(h) of the
Code i availabie at

£as

(1]

|FY 2022-23 - MIL = Unit iz closed

|Can be obtained by sanding an email lo:
cirp.arjun@rediffmail.com |
| bajaj.vikrami@gmall.com

10, Last date for recelpt of expression | 18-5-2024
of interast

11| Date of izsue of provisional list of | 28-5-2024
| prospective resolubon applcants |

12, Last date for submission of 02-6-2024
 objections 10 provisional list by e s

13.| Dabe of issue of final lisf of 12-6-2024
| prospective resolubion applicants |

14| Date of issue of information 17-6-2024
| memarandum, evaluahon malnx

and request for reschution plan to

| prospective resolution applcants |

15 | Last date for submission of 17-7-2024

| resolution plans ] _ - -
1&.| Process email id to submil ECI cirp.arjuniprediffmail.com

Vikram Bajaj

Rasolution Professional for frjun Industraes Lid

Ragistration Mo: IBBIIPA-J02AP-MO00032016-1710003

Date : 0505 2024
Place: Gumann

ARJUN INDUSTRIES LTD. OPERATING IN GRINDING AND
PROCESSING SPICES AT BHIWADI RAJASTHAN

Add.: 214, Tower A, Spazedge, Secior 47, Gurgaon -122018. |

FORM A
PUBLIC ANNOUNCEMENT

[Under Regulation & of the Insclvency and Bankruptey Board of India
{Insoivency Resolution Process for Corporate Parsens: Regulations, 2006)

FOR THE ATTENTION OF THE CREDITORS OF

BIHAR FIRE BRICKS AND POTTERIES LTD

_ - T RELEVANT PARTICULARS =
1 | kame of comporas debio . Biher Fira Bricks and Potterss Lid (Lirder CRF)
2.. | Gene of incorporation of conporate deivtor | 2000801900 ]
3. | Aunhority under which corporate dabtor | Company incompomted under the Indian Companies
s incopormied [/ egistered Act, 1903 mepstbernd with Registmrof Companes
& | Comorate dentity Mo, of corpoesis L2031 WE1S1 OPLCO0SEEE
5, | Address of the registersd office and Registerad office; 22, Strand Road, Calcutia WA,
| prcpal office |F sy of comerata detinr | 700 DL West Bargal, india,
&, | Insphency comimencement date n 15t May 20124
| respect of corporite deblor
7 | Eslimabed date of Sosdine of redbercy
_|reschdionpmcess
g, | Kame and the egEbston riumbsr of
he Irsohvancy prosessicnal -Hl:ﬂrﬁ a5
| Itenim resohution prodessional
g, | Ackiness ard camesl of 1he inhenm
| resrdtion profesonml, a5 regstensd
| wilh the Boand
10 | Address ard emal o be uEed o
poresponcance with e Inbarnim
| resofution professional

| ZRIK Ovlokher 2024

" Aitesh / Mehajan
|BBI Registration Mo

| IBBIAPADOZ/P-HOO04S/ 2007 18/10132
B 203, Dengiri, Ganeshmada, Sinhgad Boad, Pune,
Mararpshira. 411030

| Exmat rteshmshajsncsgrnal com
B-203, Desprl Geneshinga Sinhgad Road, Puna,
Maharashia, 411030

| Bmak: g bfbpk@smaiioom

11. | Last datn for submission of clims _15th May, 2028
12 | Chergtns of crivfilors: i ary under Mot Appiicabihe
Gaise (0 of subrsection (8Aa) af
| sectian Z1, ascerianed by the rierim
13 | vames of Insohency Frofessionaks Mat Appicabie

identifiad t0 pct as Authonsed
Representathe of creditons in o cess
:Tl'r_lrr'._!'ﬂ:ne:: _f:;-r eech chss)

14, | &l Redevant Forrs and -Ia-.|| Vel i I:||:!:-e-::_.'.-'i::l.'|..g,|:r.-..i"."|'4 r|ﬂ.-|J-;:+.-.'."|h:.'|ﬁ|l:

|b) Detsils of authorzed represantaiives | bl Mo Appscabie
| are available ot
Matite 5 herely given ihal (he Mational Company Law Tribunal s ardéred the

comnencement of 8 corporate insolvency resolution process of the Blhar Fire Bricks and
Potteries Ligl {Under CIRF) o0 1st May, 20024,

The craditors of Bikar Fire Bricks and Potteries Ltd (Undar CIRP), are |'IEIE|3-!|- calad ugon o
submet their claims with proof on or before 15th May, 2024 1o tha intgrim resolution
profesglangl atthe sodress mantionesd BEAINST apti ¥ Ma.10.

Tha financial craditors shall submit thes clalms with proof by eslectronic mears onby. All other
credibers may subirmdl the claims with prood in pérson, by pesl ar by electonic means,

A Tinancizl credior -EIE|I:II'IQ:-"IE 0 a class. as listed EE-EI-HE-‘I. the antry Mo, 12, shall indicate ns
choice of authorised representative from among tha threa insohency professionals lished
BRAINS: antry Mo, 13 13 act as authorlsad representative of the class in Farmn CA. [MNol
SAppiicatie]

Submission of false or misleading proofs of chaim shall attract penalties.

Sd/s-

Riesh R Mahajan

IFteErm Resodtsin Professiona

IEBL IPAODZ IP-NOD04 8,201 T- 1610152

Far Bihar Fire Bricks and Potterles Ltd (Under CIRF)

Chate; - Fned Mary, 20024

Place: - Pure

FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation 8 of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Parsons) Requlations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
METHODEX SYSTEMS PRIVATE LIMITED

RELEVANT PARTICULARS

1. [Name of Corporate Debtor | METHODEX SYSTEMS PRIVATE LIMITED
| . |Dale of incomearation of Corporate Dablar | 23 May 1574

3. | Aughority under which Comparate Debibor is | Reqgisirar of Companies - Defi

neorporsied | registered

4, |Comporate Igentity No. / Limied Liatdity
| |ldentification Mo. of Corporate Detiler |
|8 | Address of fhe registered office and GOT - B0 Maghdool B4, Mak Place,
principal offics (4 any) of Corpeeate Debior | New Delhi - 110019, India

|UT4140DL1974PTCO0T280

' §, | Insoivency commancement dale i 30042024
respect of Corporate Deblor
1, | Estimated dale of closure of insotvency | ZTH0G2024 16, 180 days from the date of
resolulion prooess comrencemant of CIRP being 30042024

| Munish Kumar Sharma
Reg. Mo.: IBEVIPA-CO2P-NOI0S0E0A6-1 THO
| AFA Valid upto : 08-11-2024
Addrass: AAF - 14, Shipra Knshna Azure, Kaushambi,
zhazisbad, Uslar Pradash - 201012 Inda
| E-mail: munishimsadvisors.com
Address: ALF - 14, Shipra Knshna Azure, Kaushambi,
shaziabad, Uslar Pradash - 21012, India
Rezobilion Pralessional E-mail; cirp.mepli@gmai, comn
11| Lastdabs loe submiestion of elalms | 147052024
(19 [ Classes of cradiors, Fany, under clause () | To best of the knowledge of the (RR based on (he
ol Sub-section (G4} of secion 21, 2zcerlained | available data, there ara no classes af crediars,
| by the Inlenm Resolulion Professional [ .
13, Mamas of insohancy professonals danhfed| Mol Applicable
o act A5 AUfonised representaive of cradiors
| | inactass{thnee names for gach class)
14 (a) Ralevant foms and

8. | Name and Fl'&gsma:m number of the
nsolvency professional acting as Interm
| | Resolution Professianal
B, | Meddress & amall of the inlerim resalition
professional, &3 registered with the baard

10, Adddress and e-mad to be used for
comespandance with the fnterim

| ta) Wab link: itps2iwsew. it gov rUhomeidowrioass
(k) Datads of uthonzed rapresentatives | (k) Physcal Address; AAF - 14, Shipra Krishna Azure
e gvailabie Bl Kaushamii, Ghaziabad, Uttar Pradesh — 201012, Indis
Mokcs = hereby givan that the Hon'ble Makonal Company Law Trbunal, Caur V, Maw Dalhi Bench has
arderad tha commencamant of a corporate insalvancy resolution pracass of Methodeay Systems Private
Limited an 300412024, | Copy of order wes recaned anf 520624
The creditors of Methodex Systems Private Limited are hareby called upon by subnd thelr ciaims with
prosof on or Befre 140572024 to1he Inienim Resolution Professional ot the address mentiored aganst
entry Mo 10
The firsancial crediars shall subnd ther diaims wilh prodf by electronic means only, Al other creditars may
gumit [he clalmewith proofin persen, by postor by electronks means
Submbssion of false or misleading proofs of clalm shall atbract penalties Sell-
Munish Kumar Sharma
Dabe s 0205204 Imterim Resclufion Professional for Methodes Systems Private Limited
| Place: Ghazisbad

Regn. No,: IBBUIPA-0020P-NOO0S0I2016-17/10094 |
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100-day agenda:
GST Council-like
body may be set

up for agri sector

HARIKISHAN SHARMA
New Delhi, May 2

THE CENTRE IS planning toset
up a National Council for Agri-
culture and Rural Transforma-
tion (NCART), which will act as
anoverarchingfederalbodyand
devise policy and programmes
for the agri sector, The Indian
Expresshaslearnt.

According to sources, the
idea,proposed by the ministryof
agricultureand farmers’welfare
aspartofits 100-dayaction plan
for the new government, is to
drive “coordinated” actions in
theagriculture sector.

Ithasbeendiscussed during
meetings of a Group of Secre-
taries, headed by Agriculture
Secretary Manjo Ahuja, which
has secretaries from the min-
istries of rural development,
cooperation,and Panchayati Raj
also.The broad contours of the
proposed council may emerge
by the end of this month, the
sources said. The federal body
for agriculture and rural trans-
formation may be set up on the
lines of the GST Council,which
has representation of both the
Centre and states.

The NCART may also have
representation from both the
Centreand states.While the GST
Councilisaconstitutional body,
thestatus of the proposed coun-
cilisyet tobe finalised.

Agriculture is a state subject
in the Constitution. It is
included in the entry 14 of List

EY affiliates
get relief
from Delhi
HC against
ICAl's order

MANU KAUSHIK
New Delhi, May 2

The body may also have
representation from both
the Centre and states.
While the GST Council is
a constitutional body, the
status of the proposed
council is yet to
be finalised
|

I (State List) in the Seventh
Schedule. However, the Centre
alsorunsseveral schemesinthe
sector. In recent years, the bud-
getary allocation of the agricul-
ture ministry has increased
manifold.

The Budget outlay of the
agricultureand farmers’welfare
ministry during FY14 was
%27,662.67crore.Thishasbeen
increased by over five times to
X1.25 trillion during FY24 BE.

FROM THE FRONT PAGE |

IN A RELIEF to EY affiliate
firms S.R. Batliboi & Co (SRBC)
and others, the Delhi High
Court has stayed the order of
Institute of Chartered Accoun-
tants of India (ICAI) against the
audit firms. The stay order has
come a week after the ICAI's
disciplinary committee issued
areport highlighting the viola-
tion of certain provisions of
Chartered Accountants Act
1949 by SRBC and its network
firms.The ICAI committee had
alsopenalised aretired partner
for professional misconduct.

Following the stay order, an
SRBC spokesperson said that as
an Indian audit firm, it has
always respected the rules and
applicable laws. Meanwhile,
ICAI has removed the order
from its official website. The
ICAI has thus far maintained
that being part of a global net-
work affects the independence
of domesticaffiliatesandresults
in fee sharing with the interna-
tional network which is against
the Chartered Accountants Act
1949.As per ICAI the Supreme
Court,inits 2018 judgementon
the matter, has found that the
CA firms were trying to bypass
the provisionsof Section 25 and
Section 29 of the CAAct.

In order to counter the
growing dominance of Big
Four, the ICAI is simultane-
ously working on the guide-
lines for the aggregation of
domestic CA firms.

Centre to build and lease
data centres to India Inc

THE Al DATA centres will help
segment startups reduce
computing costs by around
40-50%, officials said. This is
because currently an Nvidia
GPU costs about $40,000-
50,000 a unit. Even for run-
ning basic tasks, an AI com-
pany requires at least 100
GPUs and the cost for directly
acquiring that for startupswill
be significant,analysts said.

GPUs are essential for cre-
ating AI models as these
require large-scale comput-
ing, which cannot be done by
central processing units
(CPUSs).

At present, the US and
China lead in computing
infrastructure required forthe
development of Al technol-
ogy. US-based Nvidia domi-
natesthe GPU marketwithan
about 889% market share and
thereisalagof12-18 months
in getting GPUs from the
company due to its high

demand across the globe.

There are several other
global firms making GPUs,but
their processing capacity is
around 60% of Nvidia's. Ana-
lysts said the government can
target those companies to set
up their units here.

The AI mission basically
pertains to bringing AI com-
pute capacity under the pub-

lic-private partnership (PPP)
mode through GPU-based
servers,allocating early-stage
funding to deeptech startups,
setting up of innovation cen-
tresand developingbroaderAl
sovereign infrastructure in
the country.

The programme also
includes creating India AI
datasets platform that will

have the largest collection of
anonymised data to drive
innovation and enhance
capabilities of AI applica-
tions. The approved corpus
will also be utilised to pro-
mote the development of Al
applications in critical sec-
tors as well as increase Al
courses in colleges and uni-
versities for skill develop-
ment. It also includes invest-
ment in development of
indigenous foundational
modelsaswell as focusing on
indigenous tools for safe,
trusted and ethical Al devel-
opment,and deployment.
With sovereign Al and an
Al compute infrastructure,
the governmentis notlooking
to just compete with the gen-
erative Al type of model, but
looking to focus on real-life
use cases in healthcare, agri-
culture,governance,language
translation, etc, to maximise
economic development.

Kotak Bank’s IT churn: 10 key
executives quit in 16 months

MOST OF THE people who
quit had spent over a decade
with the bank and were well
versed with its digital and
technology infrastructure.
Respondingtoaqueryfrom
FE,a KMB spokesperson said,
“Inlinewith ourstrategicvision
of becomingaleading tech-dri-
ven bank, we’ve undergone a
significant talent transforma-
tion over the past two years.
Recognising the critical role of
top-tier expertise in driving
innovation and excellence,
we’ve deliberately shifted our
focus towards recruiting sea-
soned professionals.”
According to sources, KMB
hasadoptedavisiontorunthe
bank more like a technology
company — in line with global
trend — in the past couple of
years.To spearhead the bank’s
technological transformation,
it roped in Bhavnish Lathia as
chief of customer experience
and Milind Nagnur as presi-
dent & chief technology offi-
cer (CTO) in August 2022.
The bank also adopted a
30-month-long ‘Crawl, Walk,
Run’strategy.Underthe strat-
egy, the first six months were
for identifying and fixing the
problems, the next 12 months
were earmarked for stabilising

2 kotak

the performance and the next
12 months were for imple-
menting new technology to
fuel growth.

“Whileitis not unusual for
peopletojoinand leaveacom-
pany but departure of over 10
key officials from a particular
verticalinaspan of 16 months
definitely creates a vacuum,’
said a bank official.

The exit of the officials
during the same period
impacted the knowledge
transfer from old to new
hands, say bank insiders.“The
knowledge transfer could not
happen properly because the
exodus of seniors within a
short period of time,” said a
source. Some of the officials
who quit played a crucial role

bIcd AfgeaT

Katak Mahindra Bar

in building the technology
platform of the bank.“Most of
thebank’s current technology
was built by that team. It
started from zero towhere the
bank is today,” said a former
official of the bank.

One of the major problems
that the bank faced was fre-
quent outages — something
the banking regulator had
expressed its concerns about.
However, insiders say that
outages in the digital services
were not new, but were being
fixed quickly so that cus-
tomers weren’t impacted.

The recent outages lasted
for longer period causing
inconvenience to customers.
“One of the outages, which
happened recently, lasted for

about three to four hours.
Longer outages are not good
as those invite regulator’s
attention,” said an official.

Kotak Bank’s online port-
folio is significant. Around
95% of Kotak Mahindra
Bank’s new personal loan vol-
umes are disbursed digitally,
around 99% of new credit
cards are sold digitally, and
79% of newbusinessloansare
disbursed digitally. It is also
the country’s fifth-largest
credit card issuer.

The KMB spokesperson
added that the recent hires,
(over 500 tech talents from
world-class technology com-
panies) are spread across key
tech hubs, including Ben-
galuru, Hyderabad, Delhi and
Mumbai. “Spanning mobile
apps, backend microservices,
distributed databases, data
analytics, Al and ML, their
extensive experience and
skills empower us to tackle
complex challenges and
deliver cutting-edge solutions
to our customers.This deliber-
ate move underscores our
commitment to innovation
and positions us to excel in
providing superior customer
experiences,” added the
spokesperson.

Kolkata
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